
FIR No.     311/2021 
State Vs.  Minakshi Thakur @ Julie @ Lona @ Juhi 

PS               S.B. Dairy 

US              419/420/468/471/120-B/34 IPC&  

                    66C/66-D IT Act 

 

19.07.2021 
 
                Proceedings have been conducted through VC. 
   

     Ld PO is on leave today.  
         

Present: Ld. APP for the State. 
 
  Counsel for applicant. 
 
  This is an application filed on behalf of applicant for release of 

Jamatalashi Articles i.e. mobile phone which was seized vide personal search 

memo during investigation. 

  IO has been filed the reply stating that he has no objection for release 

of Jamatalashi articles. 

             Heard.  Perused. 

  Let, the Jamatalashi articles be released to the  accused /applicant  

Minakshi Thakur @ Julie @ Lona @ Juhi as per the list of personal search 

memo. Application stands disposed off. 

             Order dasti to counsel for applicant. 

 

        (Neha Mittal )   
           Link MM/ Mahila Court-01 
             North/Rohini/Delhi 

  



FIR No.     198/2021 
Vishu  Aggarwal   Vs. State    

PS               S.B. Dairy 

US              420/120-B/ 188  IPC 

 

19.07.2021 
 
                Proceedings have been conducted through VC. 
   

     Ld PO is on leave today.  
         

Present: Ld. APP for the State. 
 
  Counsel for applicant. 
 
  This is an application filed on behalf of applicant for release of 

Jamatalashi Articles i.e. mobile phone which was seized vide personal search 

memo during investigation. 

  As per reply filed by IO, mobile phone of applicant is required for 

further investigation.  Accordingly, present application stands dismissed qua 

release of mobile phone. 

  However, in the application, it has been prayed that in the alternatve 

applicant be allowed to get Sim Card of Mobile No.9999444993 re issued by the 

concerned service provider as applicant requires the same as it is his contact 

number. 

  Heard.  

                        IO has stated that he has no objection to the same.  Accordingly, 

applicant is at liberty to get the Sim Card  issued of the above mentioned mobile 

number.  Application stands disposed off accordingly. 

             Order dasti to counsel for applicant. 

 

        (Neha Mittal )   
           Link MM/ Mahila Court-01 
             North/Rohini/Delhi 

 



  



FIR No.     311/2021 
State Vs.   Manish 

PS               S.B. Dairy 

US              419/420/468/471/120-B/34 IPC&  

                    66C/66-D IT Act 

 

19.07.2021 
 
                Proceedings have been conducted through VC. 
   

     Ld PO is on leave today.  
         

Present: Ld. APP for the State. 
 
  Counsel for applicant. 
 
  This is an application filed on behalf of applicant for release of 

Jamatalashi Articles i.e. mobile phone which was seized vide personal search 

memo during investigation. 

  IO has been filed the reply stating that he has no objection for release 

of Jamatalashi articles. 

             Heard.  Perused. 

  Let, the Jamatalashi articles be released to the  accused /applicant  

Manish as per the list of personal search memo. Application stands disposed off. 

             Order dasti to counsel for applicant. 

 

        (Neha Mittal )   
           Link MM/ Mahila Court-01 
             North/Rohini/Delhi 

  



FIR No.     311/2021 
State Vs.   Viraj Chauhan 

PS               S.B. Dairy 

US              419/420/468/471/120-B/34 IPC&  

                    66C/66-D IT Act 

 

19.07.2021 
 
                Proceedings have been conducted through VC. 
   

     Ld PO is on leave today.  
         

Present: Ld. APP for the State. 
 
  Counsel for applicant. 
 
  This is an application filed on behalf of applicant for release of 

Jamatalashi Articles i.e. mobile phone which was seized vide personal search 

memo during investigation. 

  IO has been filed the reply stating that he has no objection for release 

of Jamatalashi articles. 

             Heard.  Perused. 

  Let, the Jamatalashi articles be released to the  accused /applicant  

Viraj Chauhan as per the list of personal search memo. Application stands 

disposed off. 

             Order dasti to counsel for applicant. 

 

      
        (Neha Mittal )   
           Link MM/ Mahila Court-01 
             North/Rohini/Delhi 
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